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o 

No Djvjejon Benc* sitting is available this day. 

This application is for substitution ot legal representa- 

tives 0± late Yudhisthir 	uo was the petitioner in OA no.97 
4J 

of 1996 a& has since been passed-cr. C:y of the application 

was served on the respondents .boraised no objection to the 

prayer. It appears that the application tot substitution has been 

made in time and the cause 0± action has surbived the death of the 

deceased petitioner. In such circ*natances, the applicants of the 

MA be brought on the record of the OA in place of the deceased 

petitioner and proper correction be made in the Cause Title by the 

Registry. M.A•  is accordingly disposed. 

OA be listed for hearing on 28.7.97. 

(A.IC.Chatterjee) 
Yjoe.Chajrman. 


